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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ; HYDERABAD BENCH

e - AT HYDERARAD
* kR

S. Subba Rao
Vs.

1. The Director,National Research
Centre for Sorghum,Rajendra Nagar,
Hyderabad=-30.

2. The Secretary, In ian Council of
Agricultural Research,Krishi Bhavan,
New Delhi-01. .

3. The Govt.of India, Rep.by its Secretary,
M/o. Commerce, New Delhi.

4. The Director, Directorate of 0il Seeds )
Devdlopment, Telhen Bhavan,Himayathnagar, i
Hyderabad-29.

5. The Secretary, M/o,Agriculture,Krishi
Bhavan, New Delgi-1.

«« Applicant.

++ Respondents.

Counsel for the applicant : Mr.A.Rama Narayana

Counsel fer the'Respondents 3 Mr.N.R.Devgraj,Sr.ccsC, - *,[“
CORAM: 14
THE HON'BLE SHRI R.PANGARAJAN : MEMBER {ADMN, ( A
Krhw ' R
ORDER oL
S — . ‘?’J
5};gﬁi?
Heard Mr. A.Rama Narayana, learned counsel for the T3
: ¥
applicant and Mr.N.R.Devaraj, learned counsel for the respondents. - .i
%
2. The main prayer in this OA is that his final st:H:lemerxt:/‘““"";,...n
3
dues should be expedited. The applicant may submit a Suitable R
representation in this connection to the concerned authorities wﬁo,
should look into[ghis grievance and decide this case expeditiousl&
preferably within 3 months grem the date of receipt of th@éepresenthff.
v T 7
ticn from the applicant in accordance with law, If the applicantfﬂ g

is aggrieved by the reply to be given, he may file a fresh

OA either

one or two agepending upon the nature of the relief prayed for in
the proposed ¢pesh 0OA/0As,
3. ‘The OA 1s disposed of st the admission stage its¢lf as .. .
above. No costs. g\f\gﬁl_———**‘"'"—zélfd . :i:i
(R. Rangarajan) ; N
Member(Admn.) /Zq
1!"7 /:35-1’04(.:. ‘--\,\
Dated : The >5nd Oct. 1996, Lo (1)
(pictated In the Open Court :Dy-/ﬁ” Jfoa ©
spr
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copy to:=

The Director, National Research Centre for Sorg*um,

rRajendra Nagar, Hyd. |

The Secretary, Indian Council of Agricultural Research,

Krishi Bhavan, Wew Delhi, |

3, The secretary, Ministry of Commerce, Govt. of Ipdia,
New Delhi. '

The Director, Directofate of 0il Seeds Developﬂent,
Telhen Bhavan, Himayathnagar, Hyd.

1.

2.

The secretary; Ministry of Agriculture, Krishi Bhavan,
New De lhi » ) l

6. One copy to Sri. A,Rama Narayana, advocate, CAT, Hyd.
24

7. One copy to sri. N.R.Devaraj, Sr. CGSC, CAT, Hj

l
l"
l.

8. One copy to Library, CAT, Hyd.

9. One spare COpy.
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Typed By Chez:k;d By \
- Compared by Apprzoved by

THE CENTRAL ADMINISTRA T1uE TRIGUNAL
HYDER4BAD BENCH HYDERABAD

THE HON'3LE SHRI 'R.RANGARAGAN: M(A)

DATED: . ‘Qﬁ/ /5797

ORDER/JUDGEMENT o

Rt O TP onos

7;§a/q{

0.A,NO.

AOMITTED AND INTERIM DIRSCTIGNS IS3UED

SPESEQ OF WITH DIRZCTIONS
DISMISSED . o
o DISMYSSED AS WITHDAAWN
o - T ~ ORDZRED/REI=CTER -
ORDER AS T3 COSTS.

YLKR ; II COURT

¥t smafae sfawTr

Central Administrative Tribunal_

s DESPATCH

- 4 N0V 1996 &Pt
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